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system io curing cancer patients and whe-
ther there is any scheme to improve it s 
production and distribution; and 

(d) whether there is any proposal to 
promote eJectro.homoe'opcthic education? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARE 
(SHRI S. KRISHNA KUMAR): (a) to 
(d) The so calJ..d Electro Homoec,pathy 
is Dot recognised by the Government of 
India. 

[Eng/i,h] 

Central Road Transport D(.velopmenl )-inance 
Corporation 

4725. SHRI AJOY BISWAS: ,Will 
the Minister of TRANSPORT be pleased 
to state: 

(a) whether Government have since 
set up a separate Central Road Transport 
Development Financ:e Corporation to 
assist the State Transport Undertakings; 

(b) if so, the present activities of the 
corporation; and 

(C) if not, when it is proposed to be 
C(lDstituted ? 

THE MINISTER OF TRANSPORT 
(SHRI BANSI LAL): (a) No) Sir. 

(b) Does not arise. 

(c) Certain views about the utility of 
the proposed set up of the Corporation 
were expre~sed in National Transport 
Development Council. These are to be 
examined by a Working Group before tak-
ina a final view by the National Transport 
De velopment Council. 

Jeypur-Malkagiri railway line 

4726. SHRI NITY ANANDA MJSHRA~ 
Will the Minister of TRANSPORT be 
pleased to state : 

<a) whether the proposal for construc. 
tion of rail line from Ieypur to Malkagiri 
in Orissa has been induded for implemen-
tation during the Stvrnth Five Year Plan 
p.ried: ' 

(b) if so, the estimated cosf of tb. 
above project; and 

(c) the stepi taken for constructi8D 
of (he above line during Seventh Plan? 

THE MIN.ISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
1¥fADHA VRAO SCINDIA): (a) Therl is 
no proposal at present for taking up COD.-
true lion of rail line from Ieypore to 
Malkaoagiri during the Seventh Five Year 
Plan. 

(b) & (c) : Do not arise. 

Allotment (if ""agons for steam aId 
slack coal to Gujarat 

4727. SHRI RANJ IT SINeR 
GAEK,",'AD: Will the Minister of 
TRANSPORT be pleased to state: 

(a) total number of Railway wagoDs 
for steam coal and slack coal loaded to 
Gujarcft for the years 1983, 1984 and 1915 
against its demands; 

(b) total Dumber of Railway WlloD. 
actually despa tched to Gujarat from coal-
fields during the years 1983, 1984 and 
1985; 

(c) whether there had been a short-
fa}) to the extent of 50 to 60% in the 
quota of railway wagons allottld to 
Gujara t during the last 3 years; 

(d) whether as a resuJt of shortfan, 
brick manufacturing units aDd ceramic 
factories have been adversely affected; 
and 

(e) if so, whether Government wiJJ 
ensure that the fuJ) quota for steam and 
slack coal is despatched to Gujarat from 
coalfields during the current year? 

THE MINISTER OF STATB IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): <a> & (b) 
The daily average demand and laadill. of 
steam and slack coal to tho atat. of 
Gujarat dUtil'S the yeatS 1913. 1914 IIlQ 
1985 was al under :-
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(I. tor •• of 4-w ••• ler w ..... ) 

Year Demand LoadiDI4 
Despatch 

1983 142$ 999 
1984 1478 1106 
1985 1677 1212 
<Upto Oct.) 

(c) No, Sir. 

(d) The Railwa,s do not bav. any such 
information. 

(.) Aaluminl adequate off.r of ecal by 
companies. railways have no apprehension 
aboot movin, more coal to Gujarat. 

Operatio. of Electronic a.to pyt. Brancll 
Exdla_ •• at PalalD Airport 

4728. SHRI M. V. CHANDRASHI!. 
KARA MURTHY: Will tbe Minister cf 
TRANSPORT be pJeased to state: 

<a) whether it is a fact tbat an Elec. 
tronic Auto Pvt. BraDch Exchange <E.PIX) 
hal been operatiDa at PaJam Airport, New 
Delhi uDder the auspices of tbe Airport 
Authority of India since 1982; 

(b) whe1her with the promulgation of 
National Airport Authority BiU 198'. tbe 
maD.,ement of tbi, Bachanle. which had 
bither to beeD runoioa privately. will be 
rUD by tbe Airport Authority of India; 

(c) if so: whether tb. staff now 
workin. there will be aoverned by th. 
lervice rules of Airport Authority of 
ladia; and 

(d) if Dot, what will be the fate of 
theae employees ? 

THE MINISTER OF STATB IN THE 
DEPAR.TMBNT OF CIVIL AVIATION 
(SHIU JAODISH TYTLER): <a>: Yes, 
Sir. 

(b) No. Sir. 

(C) • (d) The eachaDle is pretendy 
maDDed b7 • Contractor', ,tafr aDd there 
.. GO propoeal te) ebaD. this ,rraDpm.t" 

OperatioD of ri,.r transport 

4729. SHRI G ,S, MISHRA : Will the 
Minister of TRANSPORT be pleased to 
state : 

<a) whether the river transport which 
is being planned would be operated by tbe 
Public Undertakings or by the Cooperative 
S~cieties of the 'Kewats' who are dOing 
this work since time immemorial: and 

(b) what measures have been eovisa. 
aed to ensure that the 'Kewat' class which 
does the river transportation is not thrown 
out of itl hereditary jobs? 

THE MINISTER OF TRANSPORT 
(SHRI BANSI LAL): (a) There are no 
proposals to restrict operation of river 
craft exclusively to Public Sector. Private 
operators would be free to operate river 
crafts subject to their observing naviga-
tional and safety rules on National 
Waterways. 

(b) Does not arise. 

Mallorkarai Railway Station ill Trithur 
District (Kerala) 

.730. SHRI P .A. ANTHONY: Will 
the Minister of TRANSPORT be pleased 
to state: 

<a) whether Government have recei-
ved any representation against the Govern-
ment proposal for closing down the 
Mullorkarai railway station in Triebur 
district of Kerala; and 

(b) whether Government propos. to 
consider the demand and if not, the rea. 
sons thereof? 

THE MINISTER OF STATE IN THB 
DSPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINPIA); (a) Yes, 
Sir. 

(b) The proposal to convert MulJur-
carai station into a flag station without 
curtailiDI any faeiJi'y for bookina of 
palsenaerl and parcel traffic is under COJI • 
aieSer.tion Qf SO\ltberD lUUwa~. 




